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centrar Admrnrstrative Trrbunal, principal Bench
Origlnal Appllcatlon No.909 of ZOOI

m. A. No .809 / 2003

New Delhi, this the lZth day clf November,2003

Hon ' ble I{r. Justice V. S. Aggarwal, Chal rmanHon - ble lrlr. S. K. Naik,-fremUer tn)
Manbir Singh,
S/cl Shri Mahender Singh,R/o Shikopur, Bagpat,
U. P.

Z. Satyendra Singh,$/o Shrt Jagveer Singh,R/o V. & p.-O. t<udan", -p.tti 
Khunni,0istt. Muzaffar' Nagar, U. p.

(By .Advocate r Shri U. Srivastava )

Applicants

t Ver sus

Govt. of NCT Del hi througtr,
1 . ]-he Chief Secretary,

&ovt. <lf NCT Del h i ,
5, Sham Nath Marg,
New Delhi

2. The Comrniss.ioner of police,
F,ol ice Head euar ter_.;, 

- -
f . P. Estate, Nerru DeLhi.

3. The Dy. Conrnrissioner of police.
IInd Bn,OAp, New Dellii

(BY Advocate: Shri Ajesfr Luthra)
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....Respondents

t
. Learned counsel for the respondents infornrs us
that he has i nstructlorrs to sta te that both the appl icarr ts
Manbir singh and satyendra sinqh have made the grade in
General categ.ry. subject to the codar formalities being
satisfied, they shall be carled t. join ilre department, rn
view ot' the statement nracle, learrred counsel for the
appli cantr does rrot press the present applicati r:n.
2. DisnrissecJ as withdrawn.

( v.s. 1)
Chalrman
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